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tel Committee was set up to review the 
Curriculum for the Ten-Year School 
only and not for plus 2 or plus 3 
stages of education. The Committee 
submitted its,report on 21st November, 
1977 which is being studied. In its 
interim Report the Committee had sug-
gested deletions from existing National 
Council of Educational Research and 
Training Textbooks l*or the Central 
Board of Secondary Education 1978 
Examination. These deletions have 
been accepted by the Central Board 
of Secondary Education in a recent 
meeting and willl be communicated to 
1 he members schools shortly.

House sites for the Rural Landless 
Workers

*370. SHRI C. K. JAFER SHARIEF: 
Will the Minister of WORKS AND 
HOUSING AND SUPPLY AND REHA-
BILITATION be pleased to state;

(a) whether Government have re-
cently conducted any survey for 
assessment of the need of house sites 
of families of rural landless workers;

(b) if so, what are the findings ol' 
the survey; and

(c) out of the families of rural land-
less workers founj without house 
Fites :is a result of the survey, what 
is the percentage of the families which 
^ave been provided house sites by the 
?nd of January, 1976 particularly in 
the State of Karnataka?

THE MIINISTER OF WORKS AND 
JOUSING AND SUPPLY AND REHA-

BILITATION (SHRI SIKANDAR 
BAKHT): (a) to (c). The information 
s being collected from the State Gov-
ernments/Union Territory Administra-
tions. On receipt of them the same 
vill be placed on the Table of the 
•Touse.

Calculation of Levy Sugar Prices for 
1976-77 season 

"373. SHRI ANNASAHEB P. SHIN- 
DE; Will the Minister of AGRICULTU-

RE AND IRRIGATION be pleased to
state:

(a) the method of calculation adopt-
ed by the Government in determining 
levy sugar prices for the various z<»ne- 
as notified on 3rd August 1976 for the 
season 1976-77; and

(b) whether the method adopted by 
Government is in accordance with the 
recommendations/advice of the Bureau 
of Industrial Costs and Prices in the 
matter?

T1IE MINISTER OF STATE IN TIIE 
MINISTRY OF AGRICULTURE AND 
IRRIGATION (SHRI BHANU PRA- 
TAP SINGH): (a) and (b). The ques-
tion of fixation of levy sugar prices 
for the season 1975-76 was referred to 
the Bureau of Industrial Costs and 
Prices which submitted its Report in 
June, 1976. The prices notified on the 
3rd August, 1976 are based on the 
recommendations made by the Bureau. 
Broadly speaking the method adopted 
for determining levy sugar prices for 
the season 1975-76 took into account 
the total cost of production on the 
basis of actual cane prices paid/likely 
to be paid by the factories in different 
zones and the anticipated realisations 
from the sale of free-sale sugar. The 
prices notified on the 3rd August, 1976 
were for the sugar produced in 1975- 
76 season and not for 1976-77 season.

Working of Central Fishery 
Corporation

*375. SHRI MOHD. HAYAT ALI: 
Will the Minister of AGRICULTURE 
AND IRRIGATION be pleased to state:

(a) the profit made by the Central 
Fishery Corporation, Howrah during 
the year 1976-77;

(b) whether Government have re-
ceived complaints regarding creation 
of high salary posts by the Corpora-
tion which were not required;

(c) whether the creation of high 
salary posts have had an adverse 
impact on the financial condition of the 
Corporation; and
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(d) if so, steps Government propose 
to take in order to make the Corpora-
tion a better and efficient organisation?

THE MINISTER OF AGRICULTU-
RE AND IRRIGATION (SHRI SUR-
JIT SINGH BARNALA): (a). The
Central Fisheries Corporation did not 
make any profit during the year 1976- 
77; in fact, according to provisional 
unaudited figures, the Corporation had 
incurred a loss of Rs. 32.10 lakhs dur-
ing that year.

(b) and (c). Yes, Sir.

(d). As the Corporation has been 
incurring losses every year since its 
inception, except in the year 1973-74 
in which year it made a marginal profit 
of Rs. 2.54 lakhs, a Review Committee 
was set up in November, 1976 to com-
prehensively review its working, cover-
ing administrative and financial as-
pects and its programme of work. The 
Committee has reommended the trans-
fer of the Corporation to the West 
Bengal Government. The Government 
of India have requested the West 
Bengal Government to take it over. 
The decision of the State Government 
is awaited.

Food production in Salt and Alkaline 
affected fields

*'376. SHRI R. V. SWAMINATHAN: 
Will the Minister of AGRICULTURE 
AND IRRIGATION be pleased to state;

(a) whether an additional J5 million 
tonnes ol foodgrains can be produced 
in India if new soil reclamation tech-
niques r<re made use of by farmers in 
the salt and alkaline affected fields;

(b) whether Union Government arc 
taking any steps towards this; and

(c) if so, the details of the same?

THE MINISTER OF AGRICULTURE 
AND IRRIGATION (SHRI SURJIT 
SINGH BARNALA): (a). The new soil 
reclamation technology developed can 
be applied to a total area of 2.5 million 
ha. of alkali soils. Additional pro-
duction that can be obtained by re-

claiming all these lands is estimated 
at 10 million tonnes.

(b) Yes, Sir.

(c). During Ffith Five Year Plan, 
a Central; y Sponsored Scheme on 
amendment of alkali soils was initiat-
ed in the State of Punjab, Haryana 
and Uttar Pradesh. Under the scheme, 
the cost of soil amendment is subsidis-
ed up to 50 per cent for farmers having 
holdings upto 3 ha. and 25 per cent for 
others. Upto June. 1977, nearly 20,000 
ha. of alkali soils have been covered.
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